BEFORE THE HON'BLL A o 2)NAL GREEN TRIBUNAL

WESTERN zoNE AT PUNE
‘ Original Application No- 25 of 2023 e
: ’ Dilip B.Nevatia = e Applicant : .
Vs L
Respondents

Unionof India& Ors i

Herein the Reply Affidavit on behalf of the Respondent BMC :

1. 1, Shri. Nakul Manohar Patil, Age 47 years, Occ. working as Assistant
Engineer (Building Proposal) City —VI, of Brihanmumbai Municipal
Corporation, having office at Office of Deputy Chief Engineer (BP) City,
Bhagwan Walmiki Chowk, Vidyalankar College Marg, Wadal (East),
Mumbai — 400037, do state solemn affirmation as under:

2. As Respondent No.8 to 12 had filed Application for regularisation of the
Project on CS No 730 at Village Worli.

3. The said Application is forwarded by SE (BP) to AE (BP)- VI (G Ward) after
that it is forwarded to EE (BP) City-l and on 01.12.2025 it is forwarded
to Dy.Ch.E(BP) City, Dy.Ch.E(BP) City forwarded the file to Ch.Eng.(D.P.)
on 05.12.2025 it is under review of the said Department.

4. After that it will be forwarded to Competent Authority (Municipal
Commissioner). Accordingly the Application expected to be decided and

the same shall be informed.

BEF

ME

f2; "’ i So bmnly affirmed at Mumibl K. KADAM

8 ] NOTARY
B MT isday  of December, Z%Wernmen‘t of India Respondent No.4
o M Mumbai

09DL. 2029
NOTED & REGISTERED]
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plication Details

File No. P-1 6330/2023/(730)/G/South/WORL1/342/1/New
SAC No. NA,

Title/Subject Proposed Addition & Alteration of existin

Project Proponent Private Owners / Developers (Bullding Proposal)

Zone Name City

Plot No. 730

Road/Street Narne Khan Abdul Guffar Khan Road
Division / Village 2045

CTS No. 730

Architect/LE/SE Name JINISH NARENDRA SONI
Notice Letter No. 342/1172/23

Structural Engineer Hiten R Mahimtura

Approval

g Residential building on plot bearing CS No. 730 of Village Worli, Division at
Khan Abdul Gaffar Khan Road, Worli (Mumbai), 400 018, G/South Ward.

Ward Name G/South
CS No./ CTS No. 730

TP Scheme 0

Gut No.

Inward Date 7/4/2023
Flow

it G

Forward : JINISH NARENDRA

SONI( License Engineer )

I/w

0/W:31/05/2023 11:32:13 AM
Remarks: Sir, Submitted for
approval of Concession please.

e

=5

Verified By : S.E.(BP)-|

=5

I/W:31/05/2023 11:32:13 AM

0/W:31/05/2023 04:07:38 PM
Remarks: kindly send as per
discussion..

:18/04/2023 11:45:27 AM

On Hold : JINISH NARENDRA
SONI( License Engineer )

On Hold : S.E.(BP)-X

I/W : 09/06/2023 09:30:36 PM

0/W:01/08/2025 12:38:19 PM
Remarks: Sir, File resubmitted for
in principal approval of necessary
concessions required for Repairs
/ Renovation / Expansion to
existing building subject to
obtaing NOC from MCZMA, Estate
Dept., Naval NOC and
Assessment Dept. On receipt of in
principal approval from Hon'ble
MC file shall be referred to
MCZMA for it's NOC.

I/W:01/08/2625 12:38:19 PM

0/W:01/08/2025 12:46:12 PM
Remarks:

%)

On Hold : JINISH NARENDRA
SONI( License Engineer )

‘«‘

Verified By : S.E.(BP)-X
I/W:18/08/2025 09:54:20 AM

O/W :18/08/2025 12:38:59 PM
Remarks: Sir, Concession report
attached in additional documents
as per EODB. Submitted please.

I/W:18/08/2025 12:38:59 PM

O/W :11/09/2025 04:02:56 PM
Remarks: Please reconcile report.,

On Hold : JINISH NARENDRA
SONI( License Engineer)

I/W:3%/05/2023 04:07:38 PM

O/W:31/05/2023 06:29:17 PM
Remarks: Sir, Submitted for
approval of Concession please.

e

On Hold : JINISH NARENDRA
SONI( License Engineer)

I/W:01/08/2025 12:46:12 PM

O/W:01/08/2025 12:55:20 PM
Remarks: Sir, File resubmitted for
in principal approval of necessary

&3> concessions required for Repairs =

/ Renovation / Expansion to
existing building within the
approved plinth area and

approved existing height as per

OCC granted
u/no.EEBPC/3294/GS/A dated
27.09.2001, subject to obtaing
NOC from MCZMA, Estate Dept

On receipt of in principal approval

from Hon'ble MC file shall be
referred to MCZMA for it's NOC.

On Hold : JINISH NARENDRA
SONI( License Engineer )

H/W: 11/09/2025 04:02:56 PM

0/W:16/09/2025 02:04:11 PM
Remarks: Sir, Reconcile &
Resubmitted.

C} Scanned with OKEN Scanner

Verified By : S E.(BP)-X

1/W:31/05/2023 06.29.17 PM

O/W - 09/06/2023 09 30 26 PM
Remarks: Document Rejection :
Documents Rejection. Technical
Rejection : Technical Rejection

Sir, various requisite documents
such as NOC from Estate
Department, CRZ NOC, NAVAL
NOC, Tax clearance certificate,
Stability certificate from structural
engineer & report etc as per EQDRB
are not found attached. kindly
reconcile & resubmit in
consonance with DCPR 2034 .

=5

Ty

Verified By : S.E.(BP)-X

I/W:01/08/2025 12:55:20 PM

0/W :18/08/2025 09:54:20 AM
Remarks: Please attach all reports
as per EODB policy.

@ |

Verified By ' S.E.(BP)-X

I/W:16/09/2025 02:04:11 PM

Q/W :24/09/2025 12:51:05 PM
Remarks: Attach corrected report
and plans by incorporating all
points which needs concession.
Prepare proper 4b as per policy in
force. Correct Proforma on plan.
Elaborate the applicability of
9(6)A/B..

= e



On Hold : JINISH NARENDRA
SONI( License Engineer )

/W 24/09/202512:51:05 PM

O/W - 13/10/2025 05:24:45 PM

Remarks: Sir open space
deficiency plan and other
compliances attached please.

Y
Forward : Dy.Ch.E(BP)City

P /W 01/12/2025 09:05:48 PM

O/W 057/12/202506:44:13 PM
Remarks' Sir, Submitted for
consideration and approval
please.

1294

Forward : S.E.(BP)-X

1/W :13/16/2025 05:24:45 PM

O/W:04/11/2025 05:49:39 PM
Remarks: Submitted please.

Forward : A.E.(BP)-VI (G Ward)

I/W:04/11/2025 05:49:39 PM
O0/W:25/11/2025 02:13:22 PM

Remarks: Sir, Submitted please.

(L@

Under Review :.Ch.E.(DP)

O/W : -
Remarks:

I/W : 05/12/2025 06:44:13 PM

Forward : E.E(BP) City-I

I/W :25/11/2025 02:13:22 PM

O/W:01/12/2025 09:05:48 PM
Remarks: Sir, Submitted please.
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